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(d) About 28 per cent 0f the tea im

ported by USSR is re-exported mainly 
to the Socialist  countries in Europe. 
The names of the countries of origin ol 

these teas and the prices at which these 
teas are re-exported are not available. 
Re-expoit of tea by importing coun
tries is a feature of this trade.  Othê* 
countries which also re-export tea on 

a sizeable scale are U.K., Netherlands, 
Canada and on a smaller scale Ireland. 
France and West  Germany.  Govern

ment is, however, not aware of any- 
sizealil?  re-export of  Indian tea by 

USSR to EEC or to other free market 
countries.

(e) Wc are already exporting tec to 

about 80 countries of the world includ
ing the convertible currency countries 

like the USA,  Canada, UK and some 
European  countries.  A  continuous 

effort is also being made to further in- 
m’iise our exports to these countries. 

Export of tea t0 USSR is subject to a 
ceiling fixed every year, having regard 

to the total availability of tea for ex
port.  This does not, therefore, affect 

our anticipated earnings of free foreign 
exchange from tea exports.
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Public Sector  Industries  established 
in Marathwada District (Maharashtra)

840.  SI1KI  GANGADIIER  APPA 
BURANDE:  Will  the  Minister of
FINANCE be pleased to state:

(a)  the  number of  public scctoi 
industries established in Marathwada 
District of Maharashtra;

(h)  the number of employed  per
son.* in those industries; and

(c)  if there is no  public  sector 
industry  in  Marathwada  Distru I 

(Maharashtra), the reasons therefor?

TIIE MINISTER OF FINANCE AND 
REVENUE AND BANKING (SHRI H- 
M PATEL): (a) and (b). The follow

ing two Central Public Sector Units -l< 
located  in  Marathwada  District ̂  

Maharashtra:

(i) Aurangabad Textile Mills and 

(i;) Nanded Textile Mills.
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According to  information available 

these mills employed about 5500 per- 
sens.

(c) Does not arise.

Recommendations  of  Committee  on 

Prices of Essential Commodities

841.  SHRI M. N. GOVINDAN NA1R: 
Will the Minister of COMMERCE AND 
CIVII,  SUPPLIES  AND  COOPERA

TION he pleased to state;

(a) whether a watchdog  Commit

tee  headed by the Defence Minister 

was  set up to recommend steps  to 
be taken hy Government  to chcck 
prices oi essentia] commodities;

(b) if i-o,  whether this Committee 
was told to make recommendations by 
tn» end of September; and

(c) if so. the recommendations of 
the Committee and  what follow up 
fcftion was taken accordingly?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  COMMERCE  AND 
CIVIL SUPPLIES  AND  COOPERA
TION  (SHTU  KRISHNA  KUMAR 
GOYAL)- (»i) No formal Cabinet Com- 
r -Mee on prices has been constituted.

»<■)  Does not arise.

Appointment of Vigilance Officers m 
Public Sector Undertakings

f>4 2. DR MURLI MANOHAR JOSIII. 
W»U the  Minister of  FINANCE be 
plt\i <>d to state:

(a) whether Government are aware 
that u large number of public sector 

undertakings have not appointed Vigi
lance Officers as recommended by the 
Vigilance Commission;

(b) the names of public rector un- 

«Jtitakings where vigilance machinery 
has not been set up so far and the 

reasons for not doing so; and

(c)  the steps being taken to appoint 
Vigilance Officers in all those under
takings where such officers have not 

been appointed?

THE MINISTER OF FINANCE AND 
REVENUE AND BANKING (SHRI H. 
M. PATEL); (a) to (c).  Instructions 
have been issued to the Central Gov

ernment enterprises to constitute neces
sary vigilance organisations in consul
tation with the Central Vigilance Com
mission to  protect  the  interests of 

these  enterprises.  In  pursuance of 
these instructions, most of the enter
prise h.ivc already set up appropriate 
vigilnnce  organisations to meet their 
requirements.  According to  informa

tion available the post of Chief Vigi
lance Officer has been vacant for vary
ing pc-iiods in four major enterprises 
viz. Indian Airlines, Oil and Natural 
Gas Commission.  Hindustan Antibio

tic's and India Tourism  Development 
Corporation.  Arrangements  have, 

however, been made to look after vigi
lance work in these enterprises.
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